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TN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAEQ%ENCH:
' AT HYDERABAD

ORIGINAL APPLICATION NO.459 of 1992

DATE OF JUDGMENT: 24th June 1992

BETWEEN:

Mr., G,P.V.L.Harasimha Raso . Applicant
AN

The Union Public Service Commission,
reprezented by its Secretary,
New Delhi-1; _ .e Respondent

COUNSEL FOR THE APPLICANT: Mr. G.Bikshapathi

COUNSEL FOR TEHE RESPONDENT: Mr. N.Bhaskar Rao, Addl.CGSC

CORAM

Hon'ble Shri R,Balasubramanian, Member (Admn.)

Hon'ble Shri C.J.Roy, Member (Judl.)

JUDGMENT OF THE DIVISION BENCH DELIVEXED BY THE HON'BLE
SHRI R.BALASUBRAMANIAN, MEMBER (ADMN.)

contd, ...



LR 2 ..

Mp. Chakravarthy appearing for Mr, G.Blkshapathy,
learned counsel for the applicent and Mr, Naram Bhaskar
Rao, learned Additional Standing Counsel for the ReSpondent$

are present and heard.

2. In this case, an interim order was given on
2.6.1992 by which the applicant was permitted to appear
for the intefview conducted by the Union Public Service
Commission. When the case was.taken up today, it is
informed that the spplicant could not attend the interview
xni$§§2§£§527of the interim pfagégézékkkéﬁh4ﬁﬂh The main
‘prayer in this application is to permit.him to appear for
the interview. The applicant having failed to attend the
interview and the purpose of filing this OA not having
been‘achieved, the application ﬁas become infructuous

and it is dismissed.as infructuous with no order as to

costs,

(Dictated in the open Court).

j.'/l YD VIS .

{R.BALASUERAMANIAN] : (C.J.ROY)

Member (Admn.,) Member (Judlh.) {w$
. 1

Dated: 24th June, 1992,

The Secretary,
Union Public Service commission, New Delhi.
One copy to Mr.G,Bikshapathi, Advocate 16-9-749/41, Race
eyCourse Road, Old Malakpet, Hyd. ‘

One copy to Mr.N.,Bhaskar Rao, Addl '

«N, « CGSC.CAT,Hvyd,
one copy to Hon'ble Mr.C.J,Roy, Member(J) CAT E d
One spare copy, e
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Dated: & Yy (‘ ~1992

ORDEE_AJULDGMENT

' M,4.0rdered/Re jected.

E.A./C.A./M.A, No.

in

0,4, No, L&go\ C,l/

T.A,NO. ' (E‘\“oP.NO. )

Admitted and interim directions

of vith directions

Lﬁsmissed.\// ,

Dismissed asfwithdrawn _

Dismissed fpr @efault,

No order as to costs.
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